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NCUI"I - |4 ||

-
deh SUA (F,No0.178/201/85-1T(A1): In exarcigs of ths pouers con=

- farred by clauss (ii) of sub-seoction (1) of|Ssction 88-L of tha
Incoms-tax Act, 1961 (43 of 1961), the Conttal Govsrmment hereby
spscifiss the follouing debsnturas for the gurposes of tha said
nlauga, namelys=

(1) 7~Year ™4 par cent Securcd Redeqmable Non-gonvsriible
Bonds {A-series)¥ issuad by M/s. |Indian Telephone
Industries Limited, Hangalors in |15865; _

(i1} 7-Ysar ™14 par cent Secured Rede

able National
Thermal Pouer Corpof®ation Uonds

1986 ~ 1ot ssriaest,

wl )

DEPUTY SEC GUVERNMENT OF INDIn

o :
The Mapager, :
Government of India Press, ‘
Ring Road, Mayapuri Industrial #drea,
{Near Rajouri Gardan), New Delhi.

Copy to 3=

1. National Thsrmal Powar Corsoration, NTPC Juuare,02-63,
jehru Placs, New Delhi-110013,
2. Indien Telephane Industriss, Rohit Housa, |3, Tolstoy farg,
New Dalhi~I, o
3. 41l Commissioners of Incoma-tax,
4, Directors of Ins.(I1)/(3&3}/(Pa0R)/(Inv.)
5% Oiractor af Training, IRS, National scade
~ Staff Collegse, Nagpur (5 copies),
15, Director of 0&M Ssrvicss{Income-tax), 1st Floor, Aivinwo-
Ghalib, Mata Sundri bane, Naw Dalbi ZE cophes).
7. 811 Officars and 3Ssctiona of I,T.Ying of CBODT, dew Delhi.
8, Comptroller &% Auditor Gensral of India, Ngl- Oslhi éZD copios).
9, Bullatin Ssction of Dte, of Ins.(R34P), Nek Oalhi (5 copies).
1D. Ay Joint Sacraetary, Ministpy of Law, Justice
and Lo, Atrairs(oepartmant of Legal #ffair g.gmau Dslhi,

New Dalhi.
af Oirect Taxes,

{ Mrsd VeRAMAKRISHUAN )
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